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83. SHRI NIRANJAN VARMA -
Will the Minister of FINANCE be
pleased to state :

(a) the total amount given to the
State of Jammu and Kashmir in the

- . ] -

[RATYA SABHA]

)
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years 1967-68 and 1968-69 1n the
form of loans and grants under

various heads ;

(b) the total amount given to that
State in the form of loans and grants
since the achi~vement of indepen-
dence ; and

(c) whether the repayment of the
loans given to the State and the pay-
ment of interest due from them are
being made regularly by that State
each year since the loans became re-
payable 7]
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+[THE DEPUTY PRIME MINIS-
TER AND MINISTER OF FINANCE
(SHR1 MORARII R. DESAI): (a)
and (b). A statement is laid on the
table of the House.

275

t[ 1 English translation,
6—2 RSSND/69

110, 23*

260 23
F wsgra  afafus s WS
(c) No, Sir. The State Govern-

ment had last year approached the
Government of India for postpone-
ment of recovery of dues on account
of repayment of Central loans and
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payment of interest charges until the
end of 1968-69 which was agreed to.

© STATEMENT

(a) Financial assistance provided to
the Government of Jammu & Kashmir
in 1967-68 and 1968-69.

(Rs. in crores)

1967-68 “1968-69
Accounts Revised

esti-
mates
I. Grants
1. Non-Plan Grants )
(i) Police . " 3:30
(i) Public Works 4-91
(iii) Handling and
transport char-
ges on account T
of transport of
foodgrains from
outside the State A 5:00
2. Miscellaneous i .
Grants ook
(i) Development
of border areas 150
(u) Other grants-
in-aid 9-18
(iii) Grants towards
plan schemes . 4-96 4-00
TotAL Grants 14-14 18-78
11. Loans 19.97 19:56
Granp TotaL  34.11 38.34

(b) Total amount of loans and grants
given to Government of Jammu and
Kashmir since 1947-48 upto 1968-69,

(Rs. in crores)

Loans . 150-00
(upto 28-2-69)

Grants .. - .71 110-23*
ToTAL 260-23

*[Does not include statutory grants-
in-aid under article 275 of the Consti-
tution.}
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T[ALLOTMENT OoF LAND TO HOUSING
SOCIETIES

84. SHRI NIRANJAN VARMA :
Will the Minister of HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT be pleased to state :

(a) the number of Registered Hous-
ing Societies which have applied for
allotment of land for building houses
in Delhi ; and

(b) the number of Societies out of
them which have been allotted land
and what steps are being taken to
allot land to the remaining Societies 7]
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